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Shukla, Shri Vidya Charan
Siddheshwar Prasad, Shri
Singh, Shri D, N.

Sinha, Shri Mudrika
Sinba, Shri R. K.

Sinha, Shri Satya Nerayan
Snatak, Shri Nar Deo
Sonar, Dr. A. G.
Sonavane, Shri
Sudarsanam, Shri M.
Surendra Pal Singh, Shri
Suryanarayana, Shri K.
Swaran Singh, Shri
Swell, Shri

Tarodekar, Shri V. B.

14.43 Hms,

MOTION RE: CONDUCT OF TwO
MEMBERS DURING PRESIDENT'S
ADDRESS—contd.

MR. SPEAKER : The House will now
take up further consideration of the follow-
ing motion moved by Shri P, Venkatasub-
baiah on the 20th February, 1968, name-
ly 1=

“That this House strongly disapproves
of the conduct of Sarvashri Maulana
Ishaq Sambhali and H. N. Mukerjee
who created obstruction and showed dis-
respect to the President at the time ot
his Address to both the Houses of Par-
liament assembled together under article
87 of the Constitution on the 12th
February, 1968 and reprimands them for
their undesirable, undignified and un-
becoming behaviour.”
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Tiwary, Shri D. N.

Tiwary, Shri K. N.

Tripathi, Shri K. D .

Tula Ram, Shri

Ulaka, Shri Ramachandra
Veerappa, Shri Ramachandra
Venkatasubbaiah, Shri P,
Virbhadra Singh, Shri

Vyas, Shri Ramesh Chandra
Yadav, Shri Chandrg Jeet

MR. SPEAKER : The result of the Divi-
sion is: Ayes 72*, Noes: 203.t

The Motion was Negatived
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*Sarvashri Kanwar Lal Gupta, Pashs bhai Patel and D. N. Deb also wanted to

vote for 'AYES".

*Sarvashri Sursingh and C. A. Patil also wanted to vote for ‘NOES".
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SHRI P, VENKATASUBBAIAH (Nand-
yal) : Sir, on a point of order. You were
kind enough to give him time to explain
his conduct on that day. Shri Ishaq Sam-
bhali is a strange amalgam of communism
and communalism. He wants to take this
occasion to go beyond what he was asked
1o do. So, I seek your protection and I
request you to see that he confines him-
s¢lf to his explanation.

SHRI BAL RAJ MADHOK (South
Delhi) @ Sir, T want to support the point
of ‘order raised by Shri Venkatasubbaiah.
Shri Sambhali is misusing the time of this
hon. House. He is trying to use this forum
for a dangerous communal propaganda
und we condemn it strongly,

SHRI HEM BARUA (Mangaldai) : In
the course of my speech that day. I pointed
oul to a particular portion of the speech
of Mr, Ishag Sambhali. He said, as far
us 1 remember and as my hon. friend Shri
Nath Pai remembers—

MR. SPEAKER : What he had said on
that day is part of the record.

SHRI HEM BARUA : He was now
reading out from u prepared speech, but
unfortunately, on that day, he could not
read out his preparcd speech when the
President was addressing the joint session.
He therefore uttered a few sentences.
Possibly, in that heat and frenzy, at that
moment, he uscd thiy expression :

“fergram ® EeraT AT fer o

we I"

My submission is this. One can criti-
cise the Government for not being able to
give protection to the minority communi-
ties, for the success of majority rule
depends on its capacity to give protection
and security to the minority community.
(Interruption) What has happened in
Meerut is regretable; it was communal.
But to condemn the whole of India as
communal is wrong, because we all belong
to India,
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MR. SPEAKER : Mnay I request Mr.
Sambhali not to go further into it? [ ealy
wanted him to explain what happened on
that day. Please conclude now.

SHRI S. KUNDU (Balasore) : Sir, may
1 bring ome matler to your motice 7

MR. SPEAKER : No, no, Mr. Sambhali
is on his legs.
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MR. SPEAKER : Three amendments
have been moved to this motion by Shri
Madhu Limaye, Shri Vajpayee and Shri
S. M. Banerjee.

st sree fagrdt Wl sy
wEre, At AT THETE ATewet & St
T¥ey fean &, 39 A g9 9 B A 9
Y | gATQ WA I fad 81 BE |
9T ATAT AHEHE HH AL FEAT I GHA
fvia frar & fe zo 07 agegqeamar#
HoA 1 FGA T4 |

MR. SPEAKER : Mr. Vajpayee is not
pressing his amendment. [t will be deemed
to be withdrawn,

Shall I put Mr. Limaye's amendmeat to
the House ?

it vy fema ([77) A AEHE
HTEG ATAT TEATA ATGH A AT F AT
dWlgd ATTH AT | AT BTE FTIT
o 7 7% 8, 7% fag & aoa v,
wvg afl @z

MR. SPEAKER : The question is :
That in the motion,—

for

“strongly disapproves of the comduct
of Sarvashri Maulana Ishaq Sambhali



481 Conduct of

[Mr, Speaker]
and H, N. Mukeri¢e who created obs-
truction and showed disrespect to the
President at the time of his Address to
both the Houses of Parliament assem-
bled together under article 87 of the
Constitution on the 12th February, 1968
and reprimands them for their undesir-
able, undignified and unbecoming beha-
viour”,
substitute—

“after taking into consideration the
happenings at the time of the President's
Address to Members of Parliament on
the 12th February, 1968, is of opinion
that the Rules of Parliament should pro-
vide for the ventilation of grievances by
Members of Parliament at the joint
opening session of Parliament every
year”, (1)

Those in favour may say ‘Aye’,

SOME HON, MEMBERS ; Aye.

l\r!R. SPEAKER : Those against may say
o,

‘Ni
SEVERAL HON. MEMBERS : No.
MR. SPEAKER : The ‘Noes’ have it.
SHRI S. M. BANERJEE (Kanpur) :

The ‘Ayes' have it.

MR. SPEAKER : This is Mr. Limaye's
amendment.

SHRI S. M. BANERJEE : Yes; still 1
can ask for a division on it.

MR. SPEAKER : I know you can ask.

But your amendment is coming next and

you have a chance of asking for a divi-
sion then,
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The ‘Noes' have it, the ‘Noes’ have it,
The motion was negatived.

MR_. SPEAKER : T will now put Mr.
Banerjee’s amendment to the House,
The question s :
That in the motion.—
(i) for “strongly disapproves of",
substitute—'having considered”,
(ii) omit “who created obstruction
‘and showed disrespect to the Pre-

sident™ and for “his" substitute
“President’s”,
(iii) for “and reprimands them for

their undesirable, undignified and
unbecoming behaviour”

substitute—"recommends that no
action be taken against them”, (3)

The motion was negatived,
15 Hes.

MR. SPEAKER : 1 will now put Mr.
Venkatasubbaiah's motion,
The question is :

“That this House strongly disapproves
of the conduct of Sarvashri Maulana
Ishag Sambhali and H. N. Mukerjee who
created obstruction and showed disres-
pect to the President at the time of his
Address to both the Houses of Parliament
assembled together wunder urticle 87 of
the Constitution on the 12th February,
1968 and reprimands them for their
undesirable, undignified and unbecoming
hehaviour.”

The Lok Sabha divided :

AYES

Division No. 6]

Agadi, Shri S. A.
Ahirwar, Shri Nathu Ram
Aga, Shri Ahmad

Ahmed, Shri F, A,

Amat, Shri D,

Amin, Shri R, K,

Amin, Shri Ramchandra J.
Ankineedu, Shri,
Arumugam, Shri R. S.
Asghar Husain, Shri
Awadesh Chandra Singh, Shri
Ayarwal, Shri Ram Singh
Azad, Shri Bhagwat Jha

[15.03 Hirs.

Babunath Singh, Shri
Bajaj, Shri Kamalnayan
Bajpai, Shri Vidya Dhar
Barua, Shri Bedabrata
Barua, Shri R.

Basu, Dr. Maitreyec
Baswant, Shri

Berwa, Shri Onkar Lal
Bhagat, Shri B. R.
Bhakt Darshan, Shri
Bhandare, Shri R. D.
Bhanu Prakash Singh, Shri
Phargava, Shri B. N.
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Bhattacharyya, Shri C. K. Kedaria, Shri C. M.

Bhola Nath, Shri Kesri, Shri Sitaram
Birua, Shri Kolai Khan, Shri Zulfiguar Ali
Brij Bhushan Lal, Shri Khanna, Shri P, K.
Buta Singh, Shri Kinder Lal, Shri
Chanda, Shri Anil K. Kisku, Shri A, K.
Chanda, Shrimati Jyotsna Kothari, Shri S. S.

Chatterji, Shri Krishna Kumar
Chaturvedi, Shri R, L.
Chaudhary, Shri Nitiraj Singh
Chauhan, Shri Bharat Singh

Kotoki, Shri Liladhar
Koushik, Shri K. M.
Kripalani, Shrimati Sucheta
Krishna, Shri M, R.

Chavan, Shri Y, B. Krishnan, Shri G, Y,
Choudhary, Shri Valmiki Kureel, Shri B. N,
Dalbir Singh, Shri Kushwah, Shri Y. S,
Damani, Shri S. R. Lalit Sen, Shri

Das, Shri N, T.
Dasappa, Shri Tulsidas
Dass, Shri C.

Deo, Shri R. R. Singh
Deoghare, Shri N, R.
Desai, Shri C. C.

Desai, Shri Morarji
Deshmukh, Shri B. D.
Deshmukh, Shri K. G.
Devgun, Shri Hardayal
Dhillon, Shri G, S.
Digvijai Nath, Shri Mahant
Dinesh Singh, Shri
Dixit, Shri G. C.
Dwivedi, Shri Napeshwar
Gandhi, Shrimati Indira
Ganga Devi. Shrimati
Gautam, Shri C. D,
Gavit, Shri Tukaram
Ghosh, Shri Bimalkanti
Ghosh, Shri Parimal
Girja Kumari, Shrimati
Girraj Saran Singh, Shri
Goel, Shri Shri Chand
Govind Das, Dr.
Gowd, Shri Gadilinguna
Gowder. Shri Nanija
Gupta, Shri Kanwar Lal
Hari Krishna, Shri
Hagzarika. Shri J. N.
Hem Raj, Shri

Igbal Singh, Shri
Jadhav, Shri Tulshidas
Jadhav, Shri V. N.
Jamir, Shri §. C.

Kachwai, Shri Hukam Chand

Kahandole, Shri Z. M.
Kamble, Shri

Kamala Kumari, Kumari
Karan Singh, Dr.
Kasture, Shri A. S.
Katham, Shri B, N.
Kavade, Shri B. R.

Laxmi Bai, Shrimati
Lobo Prabhu, Shri
Lutfal Haque, Shri
Madhok, Shri Bal Raj
Mahadeva Prasad, Dr,

Mahajan, Shri Vikram Chand
Mahida, Shri Narendra Singh

Mahishi, Dr, Sarojini
Majhi, Shri M.

Mandal, Dr. P.

Mane, Shri Shankarrao
Masani, Shri M. R.
Meena, Shri Meetha Lal
Mehta, Shri Asoka
Mehta, Shir P. M.
Meclkote, Dr,

Menon, Shri Govinda
Mishra, Shri Bibhuti
Mishra, Shri G. S.
Mody, Shri Piloo
Mohamed Imam, Shri J,
Mohammad Yusuf, Shri
Mohinder Kaur, Shrimati
Mrityunjay Prasad, Shri
Mukerjee, Shrimati Sharda
Murthy Shri B, S.
Muthusami, Shri C.
Naghnoor, Shri M. N,
Naik, Shri G. C.

Naik, Shri R. V.

Nayar, Pr. Sushila
Oraon, Shri Kartik
Pandey, Shri K. N.
Pant, Shri K, C.
Parmar, Shri D. R.
Partap Singh, Shri
Parthasarathy, Shri
Patel, Shri Manubhai
Patel, Shri N. N.

Patel, Shri Pashabhai
Patil, Shri Anantrao
Patil, Shri C. A.

Patil, Shri Deorao
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Patil, Shri S. B.

Patil, Shri T. A.
Poonacha, Shri C, M.
Pradhani, Shri K.

Puri, Dr. Surya Prakash
Qureshi, Shri Mohd. Shaffi
Radhabhai, Shrimati B,
Raj Deo Singh, Shri
Rajani Gandha, Kumari
Rajasekharan, Shri
Ram Dhan, Shri

Ram Dhani Das, Shri
Ram Sewak, Shri

Ram Subhag Singh, Dr,
Ram Swarup, Shri
Rampure, Shri Mahadevappa
Rana, Shri M. B.
Rane, Shri

Ranga, Shri

Rao, Dr. K. L.

Rao, Shri K. Narayana
Rao, Shri Muthyal
Rao, Shri J, Ramapathi
Rao, Shri Thirumala
Rao, Dr, V. K. R, V.,
Raut, Shri Bhola
Reddi, Shri G. S.
Reddy, Shri Ganga
Reddy, Shri R. D.
Rohatgi, Shrimati Sushila
Roy, Shri Bishwanath
Roy, Shrimati Uma
Sadhu Ram, Shri
Saha, Dr, S. K.
Saigal, Shri A. S.
Saleem. Shri M. Y.
Salve, Shri N, K, P.
Sambasivam, Shri
Sanghi, Shri N, K.
Sankata Prasad, Dr,
Sant Pux Singh, Shri
Sapre, Shrimati Tara
Sayeed, Shri P. M.
Sayyad Ali, Shri

Sen, Shri A, K.

Sen, Shri Dwaipayan
Sethi, Shri P, C.
Sethuramae, Shri N,

Shah, Shrimati Jayaben

¢
Abraham, Shri K. M.
Adichan, Shri P. C.
Anbazhagan, Shri

FEBRUARY 28, 1968

two M.P.'s during
" Presidens’s Address (M)

Shah, Shri Manabendra
Shah, Shri T. P.

Shambhu Nath, Shri
Shankaranand, Shri B,
Sharma, Shri Beni Shankar
Sharma, Shri D. C.
Sharma, Shri M, R,
Sharma, Shri N. §.
Shastri, Shri B. N.

Shastri, Shri Raghuvir Singh
Shastri, Shri Ramanand
Shastri, Shri Sheopujan
Shastri, Shri Shiv Kumar
Sheo Narain, Shri

Sher Singh, Shri

Sheth, Shri T. M.

Shinde, Shri Annasahib
Shiv Chandika Prasad, Shri
Shivappa, Shri N,

Shukla, Shri §. N.

Shukla, Shri Vidya Charan
Siddheshwar Prasad, Shri
Singh, Shri D. N.

Sinha, Shri Mudrika
Sinha, Shri Satya Narayan
Snatak, Shri Nar Deo
Sonar, Dr. A. G.
Sonavane, Shri
Sudarsanam, Shri M.

Suraj Bhan, Shri

Surendra Pal Singh, Shri
Sursingh, Shri
Suryanarayana, Shri K.
Swaran Singh, Shri
Tapuriah, Shri S. K.
Tarodekar, Shri V. B,
Tiwary, Shri D, N,

Tiwary, Shri K. N,

Tula Ram, Shri

Tyagi, Shri O, P,

Uikey, Shri M, G.

Ulaka, Shri Ramachandra
Vajpayee, Shri Atal Bihart
Veerappa, Shri Ramachandra
Venkatasubbaiah, Shri P,
Verma, Shri Prem Chand
Vidyarthi, Shri R. S,
Virbhadra Singh, Shri
Vyas, Shri Ramesh Chandra
Yadav, Chri Chandra Jeet

Panerjee, Shri §, M.
Basu, Shri Jyotrimoy
*Bist, Shri J. B. S.

*Wrongly voted for ‘NOES'.
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Chandra Shekhar Singh, Shri
Chaudhuri, Shri Tridib Kumar
Daschowdhury, Shri B, K.
Deiveckan, Shri
Fernandes, Shri George
Jha, Shri S. C.

Kalita, Shri Dhireswar
Kund.ppan, Shri S.

Khan, Shri Latafat Ali
Kirutinan, Shri
Krishnamoorthi, Shri V.
Limaye, Shri Madhu
Madhukar, Shri K. M.
Maiti, Shri 8. N.
Mayavan, Shri
Meghachundra, Shri M.
Menon, Shri Vishwanatha
Mohan Swarup, Shri
Molahu Prasad, Shri
Nair, Shri Vasudevan
Nihal Singh, Shri

Paswan, Shri Kedar
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Patel, Shri J. H.
Ramabadran, Shri T. D,
Ray, Shri Rabi

Reddy, Shri Eswara
Roy, Shri Chittaranjan
Samanta, Shri S. C.
Sambandhan, Shri S. K.
Sambhali, Shri Ishaq
Sen, Shri Deven
Shastri, Shri Ramavatar
“Sinha, Shri R. K.
Sivasankaran, Shri
Thakur, Shri Gunanand
Viswanatham, Shri Tenneti
Viswanathan, Shri G,
Yadav, Shri Jageshwar
Yaujnik, Shri

MR. SPEAKER : The result of the
Division is :
Ayes : 2411; Noes; 45%°,

The motion was adapted.

15.02 Hgs.

RAILWAY BUDGET—GENERAL
DISCUSSION

MR. SPEAKER : The House will now
take up General Discussion on the Budget
{ Railways)

SOME HON. MEMBERS rose—
MR. SPEAKER : Shri Lobo Prabhu,

15.03 Hgs.
[Mr., DEPUTY-SPEAKER in the Chair)

SHR1 LOBO PRABHU (Udipi) : Mr.
Deputy-Speaker, Sir, it is not very easy to
come into the quiet waters of the Railways
Budget after all the high-notes of the
debate we had today. Nonetheless, this is
ap occasion, an exercise celebrated annual-
ly by the Railways to escalate fares and
freights on one side and posts and projects
on the other, This Budgel raises the reve-
nue and expenditure on the maintenance
side by Rs, 45 crores, It escalates freight,
expenditure to Rs. B92 crores, Somehow

it appears that the Railway Ministry thinks
of crores as if they were thousands and
rupees as if they were pennies, For this
reason alone can onc understand the in-
crease from Rs. 243 crores in 1950-51 1o
this figure of Rs. 892 crores this year.
These are asironomical figures, because
during the same period no one, Dot even
a dreamer on that side could believe that
the railway has increased its services, or
increased its capital, to that extent.

About these total figures 1 would make
the first charge of miscalculation, The bhon
Minister says that the budget of 1966-67
ended with a deficit of Rs. 24 crorer, even
though an over-cstimate of Rs, 5.6 crores
was available on the expenditure side (0
cancel that deficit. In the current budget
he anticipates a deficit of Rs. 17.5 crores
and an increase in expenditure to the tune
of Rs. 244, crores, From thess figures one
can expect nothing but miscalculation in
the budget placed before us.

1 feel that I can make a contribution to
this budget by examining the figures of
the past three budgets with patience but

*Wrongly voted for ‘NOES".

tSarvashri J. B. S. Bisht, R. K. Sinha, Devinder Singh and D, N. Deb also

wanted to vote for “AYES'.

**Sarvashri P, Ramamurti, S, M. Joshi and J, M. Biswas also wanted to vote for

‘NOES".



